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sanjeev sinha

With health insurance premiums
risingsharply, thegovernmentis in
talkswith various stakeholders on
waystocurbthesurge,accordingto
news reports. Policy changes may
take time, but customers need im-
mediatestrategiestomanagerising
costs. One widely recommended
approach is combining a base
healthpolicywithasuper top-up.

Supertopupvstopup
Risingmedical costs require stro-
ngerfinancialprotection.“Top-up
and super top-up plans offer the
additional safeguards many cus-
tomersseek,” saysBhaskarNerur-
kar, head -health administration
team, Bajaj General Insurance
(formerly known as Bajaj Allianz
General InsuranceCompany).
Asuper top-upcoverscumu-

lativemedicalexpensesacross
multipleclaimsinapolicyyear.
“Atop-upplanprovidescoverage
onlywhenasingleclaimcrosses
thethreshold limit.Multiple
claimsthat individually fallbelow
the limitdonot trigger thecover,”

saysSiddharthSinghal,headof
health insurance,Policybazaar.
For instance,withadeduct-

ibleof~10 lakhandfourclaimsof
~5 lakheach(totalling~20lakh),a
standardtop-uppaysnothing,
whileasuper top-upcovers the
remaining~10lakhoncetotal
expensescross thedeductible.

Costadvantage
A super top-up provides large
coverage at a lower cost. For
example, instead of paying
~20,000-40,000 annually for a
~1crorecover,a~20lakhbaseplan

plus an ~80 lakh super top-up
would cost ~12,000-15,000. “This
structure remains far more cost-
efficient while providing large
coverage,” says Nerurkar. Super
top-ups usually offer cashless at
networkhospitals.“Ifyouchoosea
non-network hospital, you may
need to go for reimbursement,
which involves paperwork and
waitingtime,”saysNerurkar.

Whattocheckbeforebuying
The sum insured should be
adequate.“Pickasuminsuredthat
realisticallycoversmajorhospital-
isationcostsinyourcity.Checkfor
network hospitals nearby,” says
Sanjiv Bajaj, joint chairman and
managingdirector,BajajCapital.
“Ensuretherearenoroom

rentrestrictions.Coverage
shouldallowaccess topreferred
hospitals. Checkwaitingperiod
forpre-existingdiseases (PED),”
saysShilpaArora,cofounderand
chiefoperatingofficer, Insurance
Samadhan.Reviewexclusions,
copayments,day-carecover,pre-
andpost-hospitalisationcover,
andambulancesupport.
“Lookforuseful featuressuch

asreinstatementbenefits,no-
claimbonuses,andminimalsub-
limits,” saysAdhilShetty,chief

executiveofficer,BankBa-
zaar.com.Also,ensuretheplan
offers lifetimerenewability.

Sameinsureroffers
convenience
Buying super top-up from the
same insurer (as the base policy)
simplifies claims and reduces
paperwork. “Choosing adifferent
insurer can give better premiums
orfewerlimits,thoughclaimsmay
involve more coordination. Pick
thesame insurer for convenience;
exploreothersifcostandcoverage
areyourpriority,” saysShetty.
“Whenbaseandsuper top-up

are fromdifferent insurers, the
secondinsurermayinsiston
reimbursement,”saysArora.

Claims:Dosanddon’ts
Customers should track when the
deductible is crossed and retain all
bills. “Inform both insurers at the
time of admission if your base and
super top-up plans are fromdiffer-
ent firms. Submit all documents,
including reports and discharge
summaries, in one complete set to
speedupapproval,” saysBajaj.

Commonmistakes
The biggest one is choosing the
wrong deductible. “It should
ideally match your base sum
insured,oryoumayenduppaying
moreoutofpocket,” saysBajaj.
Othererrors include ignoring

highercity-wisemedicalcosts
andfailingtocheck ifmodern
proceduresarecovered.
“Alwaysdiscloseyour

medicalhistorytoprevent
claimissues,anddon’t
buytheplan just for tax
benefits,” saysShetty.
vvvvvvvvvvvvvvvvvvvvvvvvvvvvv
Thewriter isaDelhi-based
independent journalist
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Whenafamilymember
passesaway, thequestionof
howtoaccess theirfinan-
cialassetsoftenarises.
Frompropertyand
deposits to insuranceand
investments,eachrequires
adifferentprocess.Under-
standingthesestepscan
saveheirs fromunnecess-
ary legalhurdles.

Basicdocumentsneeded
lThedeathcertificate is
thecornerstoneofall
claims.Thenextstep is to
check if thedeceasedhas
leftbehindawill.
l If there isawill, the
personnamedasexecutor
mustgetaprobate froma
court tovalidate it.
l Intheabsenceofawill,

heirswillhavetoapply fora
successioncertificateora
letterofadministration.

Accessingmoneyin
banks,FDsandPPF
l If thedeceasedhada joint
accountorhadanominee,
theprocess is simple.
l If there isnonominee,
bankwill release thefunds

onlyafterverifyingthehe-
ir’s rights.ForPublicProv-
identFundaccounts, the
nomineecanapproach
the institution.

Forbanklockers
l Inthecaseofabankloc-
ker, thebankwillneedthe
deathcertificate,andKYC
of theclaimant.

Transferringproperty
lForrealestate,ownership
canbetransferredonce leg-
al formalitiesarecomplete.
Experts advise individ-

uals to regularlyupdateno-
minations and draft a
valid will to ensure their
assets reach the intended
beneficiarieswithout delay
ordispute.

Match deductible
with the base policy
sum insured

Readfull reporthere:mybs.in/2ercVId Compiled by Amit KumAr

Inheritance guide:Whatheirsmustknowabout claimingmoney, assets

SupeRtopups Inhealth InSuRance
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Inexpensive option for expanding
coverage

Super top-up’s sum
Insurer insured and deductible Annual premium (~)
icici Lombard 85L Si with 20L deductible* 427
care 85L Si with 15L deductible 778
niva 90L Si with 10L deductible 900
Annual premiums are for a 35-year-old Delhi-based male.
*~85 lakh is the sum insured of the super top-up. ~20 lakh deductible means
insurer will pay bills once they cross ~20 lakh.
Source: Policybazaar.com

Price reset, demandpulse
drovecement’s strongQ2
Prachi Pisal
Mumbai, 20November

India’s top cement producers
delivered a solid July-September
quarter(Q2)in2025-26(FY26),lifted
by firmer prices, higher sales vol-
umes, and a favourable base. Sea-
sonal weakness and maintenance
outages did dent sequential per-
formance, but the overall picture
remained positive— and the road
aheadlookssteady.
“Realisations improved by

~250-300 per tonne year-
on-year (Y-o-Y), driven
mainly by better
cementprices,which
helped companies
lift their earnings
before interest, tax,
depreciation, and
amortisation(Ebitda)
pertonnecomparedto
last year,” said Vijay
Agrawal,managingdirector
and sector lead-infrastructure at
EquirusCapital.
Average all-India cementprices

hovered at ~355-365 per bag in
Q2FY26, up from~330-335 in Q2 of
2024-25 (FY25). Last year’s demand
washitbylowergovernmentcapital
expenditure (capex), the general
election, andweather disruptions,
observed Akshay Shetty, research
analystatMiraeAssetSharekhan.
CentrumBroking saidmanage-

ment commentaries after results
pointed to 4-5 per cent Y-o-Y
demandgrowth inQ2FY26despite
weather-related interruptions.
Stronger ruralactivityandongoing
construction kept consumption
buoyant. Industry-wideEbitdaper
tonne rose to ~932, a 41 per cent
jumpY-o-Y.
JM Financial reported that

industry volumes (like-for-like)
grew 7 per cent Y-o-Y in Q2FY26.
Adjusted for acquisitions, consoli-
dated volumes at UltraTech
Cement andAmbujaCements also
rose7percent.JKCementsawa15.1
per cent increase, drivenby capac-
ityramp-upandbetterutilisation.

“Theaggregaterepo-
rted Ebitda of our
coverage universe
(about 75 per cent of
industry capacity)
rose 53 per cent
Y-o-Y, largely on
improved pricing,”
JMFinancial said.
TheY-o-Y gainswere

aided by a low base, new
capacities (organic and inorganic),
betterutilisation,andaricherprod-
uct mix with higher premium
cementsales.
Sequentially, though, perform-

ance softened. The monsoon bro-
ught the usual demand dip, while
an early festival season skewed
buyingpatterns.Thegoodsandser-
vices tax (GST) rate cut triggered
transitional disruptions. Realisa-
tionsandEbitdaweakenedsequen-
tiallyduetooperatingdeleverage.
JM Financial estimated that

Ebitda for its coverageuniverse fell
24 per cent quarter-on-quarter (Q-
o-Q) to ~7,900 crore, mainly
because of lower blended realisa-
tions. Blended Ebitda per tonne
dipped18percent to~952.
Industry-wide, realisation per

tonne edged down 1 per cent Q-o-
Q, and volumes fell around 8 per
cent. Pan-Indian cement prices
slipped2.5percent,weigheddown
by seasonality and sharper
declines in late September follow-
ing the GST rate cut, said Sehul
Bhatt, director, Crisil Intelligence.
On costs, BOBCapitalMarkets

noted that aggregate cost per
tonne rose about 2 per cent Y-o-Y
in Q2FY26. Efficiency gains and a
better fuel mix were offset by
higher logistics andmaintenance
expenses. Petcoke prices climbed
Y-o-Y,whilemonsoon-hit logistics
and planned kiln shutdowns
pushed costs up about 5 per cent
Q-o-Q.
Agrawaladdedthattheindustry

has finally postedmore than 5 per
cent organic Y-o-Y growth after
nearly six quarters, improving
capacity utilisation. A gradual
revivalininfrastructuredemand—
after a pronounced election-led
slowdown—supportedthepickup.
With this, companies pushed
throughpricehikesof~250–300per
tonneacrossregions,whichshould
bolster Ebitda per tonne in the
comingquarters.
Analysts expect the secondhalf

to remain strong, helped by post-
monsoon recovery, steady private
andpublic capex, andnormalising
construction activity. TheGST rate
cut should aid low- tomid-income
housingdemand, supporting long-
termgrowth. Rural demand is also
expectedtostayfirm.
Octoberwassoftduetofestivals,

extendedmonsoons, labour short-
ages, and restricted construction
activity, but demand is expected to
reboundinNovemberandbeyond.
In the third quarter of FY26 so far
(until November 17), pan-Indian
cementpricesareup1percentY-o-
Y,accordingtoJMFinancial.

Lowbase, premiummix and new capacity supported gains

Report card
Q2FY26 volume trends
Company Volume % chg Share Target

(mt) (Y-o-Y) price (~)* price (~)
UltraTech cement 33.9 15.3 11,755 13,824
ambuja cements 16.9 18.3 556 665
Shree cement 7.9 4.2 26,475 30,540
JK cement 4.9 15.1 5,630 6,616
Dalmia Bharat 6.9 2.8 2,013 2,386
*As on Nov 20,’25; mt: Million tonnes; Sources: Companies, JM Financial, Bloomberg
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WASHINGTON

DONALD Trump signed legis-
lation Wednesday that compels 
his administration to release 
files on convicted sex offender 
Jeffrey Epstein, bowing to po-
litical pressure from his own 
party after initially resisting 
those efforts. Trump could have 
chosen to release many of  the 
files on his own months ago.

“Democrats have used the 
‘Epstein’ issue, which affects 

them far more than the Repub-
lican Party, in order to try and 
distract from our amazing vic-
tories,” Trump said in a social 
media post as he announced he 
had signed the bill.

Now, the bill requires the 
Justice Department to release 
all files and communications 
related to Epstein, as well as 
any information about the in-
vestigation into his death in a 
federal prison in 2019, within 30 
days. It allows for redactions 

about Epstein’s victims for on-
going federal investigations, 
but DOJ cannot withhold 
information due to “em-
barrassment, reputation-
al harm, or political 
sensitivity.” 

It was a remarkable 
turn of  events for what 
was once a far-
fetched effort 
to force the 
disclosure 
of  case files 

from an odd congressional coali-
tion of  Democrats, one GOP an-
tagonist of  the president, and a 
handful of  erstwhile Trump loy-

alists. As recently as 
l a s t  we e k ,  t h e 
Trump adminis-
tration even sum-

moned one Repub-
lican proponent of  

releasing the files, 
Rep. Lauren Boebert 
of  Colorado, to the 
Situation Room to 

discuss the matter, 
although she did 
not change her 

mind. But over the weekend, 
Trump did a sharp U-turn on 
the files once it became clear 
that congressional action was 
inevitable. He insisted the Ep-
stein matter had become a dis-
traction to the GOP agenda and 
indicated he wanted to move 
on. “I just don’t want Republi-
cans to take their eyes off  all of  
the Victories that we’ve had,” 
Trump said in a social media 
post Tuesday afternoon, ex-
plaining the rationale for his 
abrupt about-face.

The House passed the legisla-
tion on a 427-1 vote, with Rep. 

Clay Higgins, R-La., being the 
sole dissenter. He argued that 
the bill’s language could lead to 
the release of  information on 
innocent people mentioned in 
the federal investigation. 

The Senate later approved it 
unanimously, skipping a for-
mal vote. It’s long been estab-
lished that Trump had been 
friends with Epstein, the dis-
graced financier who was close 
to the world’s elite. But the 
president has consistently said 
he did not know of  Epstein’s 
crimes and had cut ties with 
him long ago. AP
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£316 million 
UK deal for MBDA’s “DragonFire” lasers 
to down high-speed drones
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Trump’s U-turn clears way for full Epstein file release
Overwhelming congressional push mandates release of records

Trump open to skilled 
immigrants despite 
expected backlash 
Trump said he will ‘welcome’ to 
the US skilled immigrants who 
will ‘teach’ American workers to 
develop complex products like 
chips and missiles, noting he 
may take a ‘little heat’ over this 
from his base which supports 
immigration restrictions.
Addressing the US-Saudi 
Investment Forum on 
Wednesday, Trump said that a 
large number of plants, including 
“extremely complex’ ones, are 
being built in the US that will 
contribute significantly to the 
country’s economic growth.

No.699/PW/BRN/DB/JE/Tender/2025-26 Puducherry, the 20.11.2025

PRESS NOTICE FOR e-TENDER
e-Tender No.61 to 64 / PW / EE / BRN / 2025-26

On behalf of the President of India, tenders are invited through e-Tendering by 
the Executive Engineer, Buildings and Roads (North) Division, Public Works 
Department, Puducherry for 4 works consists of “Construction of Marriage 
hall in Villianur, Improvements to the roads in Mannadipet Commune, 
Improvements to the internal roads in Mannadipet Commune and 
Reconstruction of damaged ‘U’ with ‘RCC’ drain in four car street, Villianur, 
Puducherry” in Tender 61 to 64 / PW / EE / BRN / 25-26 for total estimated 
cost of Rs.22,06,71,125/- (Approximately) Inclusive of GST @ 18%. For further 
details please refer to the website https://pudutenders.gov.in.

i)
Availability of NIT in the 
website

:
From 21.11.2025 at 10.00 A.M.  
to 15.12.2025 at 4.00 P.M.

ii)
Pre-bid Meeting Date, Time 
& Place

:
03.12.2025 at 10.30 A.M. Conference 
Hall, Central Office, PWD, Puducherry

iii)
Closing time for submission 
of e-tender

: 15.12.2025 at 4.00 P.M.

iv)
Date & Time of opening of 
tender

: 16.12.2025 at 10.00 A.M.

EXECUTIVE ENGINEERNo.563/DIP/AD(Press)/2025-26

GOVERNMENT OF PUDUCHERRY
OFFICE OF THE EXECUTIVE ENGINEER

BUILDINGS AND ROADS (NORTH) DIVISION
PUBLIC WORKS DEPARTMENT



മലയാള മനോരമ
ഫോം - ജി

എടക്കഴിയൂർ വില്ലേജ്, ചാവക്കാട് താലൂക്ക്, തൃശ്ശൂർ ജില്ല കൂടാതെ പേരകം വില്ലേജ്,
ചാവക്കാട് താലൂക്ക്, തൃശ്ശൂർ ജില്ല കൂടാതെ ഇൻഡസ്ട്രിയൽ എസ്‌‌റ്റേറ്റ്, ഹരിദാസ്

നഗർ, താമരയൂർ, തൃശ്ശൂർ ജില്ല എന്നിവിടങ്ങളിലായി ഭക്ഷ്യ സംസ്‌കരണ വ്യവസായത്തിൽ
പ്രവർത്തിക്കുന്ന പീജെ അഗ്രോ ഫുഡ്‌സ്  പ്രൈവറ്റ് ലിമിറ്റഡിൽ താൽപര്യം

പ്രകടിപ്പിക്കുന്നതിനായുള്ള ക്ഷണം
(ഇൻസോൾവൻസി ആ ് ബാങ്കുപ്റ്റ്സി ബോർഡ് ഓഫ്  ഇന്ത്യയുടെ (കോർപ്പറേറ്റ് വ്യക്തികൾക്കായുള്ള

പാപ്പരത്ത നിർണ്ണയ പ്രക്രിയ) റെ ലേഷൻ 36A ലെ സബ് റെഗുലേഷൻ (1) അനുസരിച്ച്)

പ്രസക്തമായ വിവരങ്ങൾ

1
| കോർപ്പറേറ്റ് ഡെബ് റുടെ പേര്
PAN & CIN/LLP No. ஒஸ் S

| രജിസ്റ്റേർഡ് ഓഫീസ്
| മേൽവിലാസം

2.

3.| വെബ്സൈറ്റിൻ്റെ URL

4
സ്ഥാവര വസ്‌തുക്കളുടെ
ഭൂരിഭാഗവും സ്ഥിതിചെയ്യുന്ന
സ്ഥലത്തിന്റെ വിവരങ്ങൾ

M/s. പിജയ് അഗ്രോ ഫുഡ്‌സ്
പ്രൈവറ്റ് ലിമിറ്റഡ|്
CIN: U15300KL2013PTC033879

| പുതിയ ബിൽഡിങ്ങ്, അയ്യപ്പൻകാവ്
റോഡ്, കരയൂർ, കോട്ടപ്പടി പി.ഒ..

തൃശ്ശൂർ, കേരളം, ഇന്ത്വ - 680505.

errag

യുണിറ്റ് 1 സ്ഥിതിചെയ്യുന്നത് അയ്യപ്പൻകാവ്
റോഡ്, കരയൂർ, കോട്ടപ്പടി പോസ്‌റ്റ്,86
ഗുരുവായൂർ, തൃശ്ശൂർ, കേരളം- 680505

യൂണിറ്റ് 2 സ്ഥിതിചെയ്യുന്നത് നം 41/458

& 41/459, എ തോട്ടം റോഡ്,
ചാവക്കാട് എടക്കഴിയൂർ, താമരയൂർ
(ഇൻഡസ്ട്രിയൽ എസ്‌റ്റേറ്റ്, ഹരിദാസ്
നഗർ, ഗുരുവായൂർ മുനിസിപ്പാലിറ്റി,

5

6.

7.

8

പ്രധാന ഉത്പന്നങ്ങളുടെ
സേവനങ്ങളുടെ പരമാവധി ശേഷി

കഴിഞ്ഞ സാമ്പത്തിക വർഷം
വിറ്റഴിച്ച് പ്രധാന ഉത്പന്നങ്ങളുടെ/
| സേവനങ്ങളുടെ അളവും മൂല്യവും

ജീവനക്കാരുടെ
| തൊഴിലാളികളുടെ എണ്ണം

| അവസാന 2 വർഷത്തെ ലഭ്യമായി

ഫിനാൻഷ്യൽ സ്റ്റേറ്റ്മെൻ്റുകൾ
(ഷെഡ്യൂളുകൾക്കൊപ്പം), കടക്കാ
രുടെ പട്ടിക എന്നിവ ഉൾപ്പെടെ

|യുള്ള കൂടുതൽ വിവരങ്ങൾ
URL ൽ ലഭ്യമാണ്.

കേരളം - 680506.

യുണിറ്റ് 3 സ്ഥിതിചെയ്യുന്നത് VII/94-A

(കുറഞ്ഞിയൂർ പോസ്‌റ്റ്, പുന്നയൂർ
പഞ്ചായത്ത്, തൃശ്ശൂർ, കേരളം- 680506

Birag

2022 മുതൽ കമ്പനി

പ്രവർത്തനരഹിതമാണ്

അവസാനത്തെ, 31.03.2020 കൂടാതെ

31.03.2021 വരെയുള്ള, ഫിനാൻഷ്യൽ
സ്റ്റേറ്റ്മെൻറ് ഉൾപ്പെടെയുള്ള വിശദാംശങ്ങൾ
cirp.peejayagro@gmail.com എന്ന ഇമെയിൽ
വിലാസത്തിലേക്ക് അഭ്യർത്ഥന അയച്ചാൽ
ലഭിക്കുന്നതാണ്, IBBI ൽ സമർപ്പിച്ച ക്ലെയിം
ലിസ്റ്റ് അനുസരിച്ചുള്ള കടക്കാരുടെ ലിസ്റ്റ്
ഇനിപറയുന്ന ലിങ്കിൽ ലഭ്യമാണ്:
https://ibbi.gov.in/en/claims/claim-
process/Uess/U15300KL2013PTC033879

9
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പ്രകാരമുള്ള റെസൈല്യൂഷൻ
അപേക്ഷകർക്കായുള്ള
യോഗ്യത URL ൽ ലഭ്യമാണ്

https://ibbi.gov.in//uploads/legalframwork/
2022-04-28-181717-r28jw-af0143991db
bd963f47def187e86517f.pdf
എന്ന ഇമെയിൽമയിൽ വിലാസത്തിലേക്ക്
അഭ്യർത്ഥന അയച്ചാലും യോഗ്യതാ
| മാനദണ്ഡങ്ങൾ ലഭിക്കുന്നതാണ്.

10 താൽപര്യം പ്രകടിപ്പിക്കൽ ലഭിക്കു
ന്നതിനുള്ള അവസാന തീയതി 08.12.2025

11.
സാധ്യതയുള്ള റിസൊലൂഷൻ
അപേക്ഷകരുടെ താൽക്കാലിക
പട്ടിക ഇഷ ചെയ്യുന്നന്ന തീയതി

11.12.2025

12
| താൽക്കാലിക പട്ടിക സംബന്ധിച്ച
എതിർപ്പുകൾ സ്‌മർപ്പിക്കുന്നതി"
1നുള്ള അവസാന തീയതി *

16.12.2025

13
സാധ്യതയുള്ള റിസൊല്യൂഷൻ
അപേക്ഷകരുടെ അന്തിമ പട്ടിക

| ഇഷ്യൂ ചെയ്യുന്ന തീയതി
17.12.2025

14

സാധ്യതയുള്ള റിസൊല്യൂഷൻ അപേക്ഷ്യ
കർക്ക് വിഷയവിവര പട്ടിക, മൂല്യ
| നിർണ്ണയ മാട്രിക  സ്, പരിഹാര പദ്ധതി
| അപേക്ഷ ഇവ ഇഷ ചെയ്യുന്ന തീയതി

11.12.2025

15 പരിഹാര പദ്ധതി സമർപ്പിക്കു
ന്നതിനുള്ള അവസാന തീയതി

12.01.2026

16
താൽപര്യം പ്രകടിപ്പിക്കൽ സമർപ്പിക്കു
ന്നതിനായുള്ള ഇമെയിൽ വിലാസം

തീയതി : 20.11.2025

സ്ഥലം : കോയമ്പത്തൂർ

cirp.peejayagro@gmail.com

ആർ. രാഘവേന്ദ്രൻ, B.Com., FCA, CISA

IBBI/IPA-001/P-00211/2017-18/10411,
റിസൊല്യൂഷൻ പ്രൊഫഷണൽ,

an est eateAFA കാലാവധി 31.12.2025 വരെ

ഫ്ളാറ്റ് നമ്പർ 3, ധ്രുവധാര അപ്പാർട്ട്മെന്റ്സ്, 241, ഡോ. രാജേന്ദ്ര
പ്രസാദ് റോഡ്, ടാറ്റാബാദ്, കോയമ്പത്തൂർ - 641012.
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